CENTRAL ADMINISTRATIVE TRIBUNAL

ALLAHABAD BENCH, ALLAHABAD,

e i
Allahebad this the day glf 3'\"\ 1985,

DRIGINAL APPLI ATION NO, 650 OF 1904,

1. Vser P2l 3o Lochan Lel,
R’o Jatarspur, Post Bhojipura,

Tahsil & District- Bareilly.

2. Kamaruddin Khsn, 8o Suke Khan,
R/o Village-flauwa Naugla,
Post Bhaoiipura, District-Bareilly.,
3. Sharafat Khan 5/o Nebi Alimad Khan,
! ' . a A o
RFfo Post=-Khatell, Village [(lirzapgur,

Uistrict- Bareilly,.

oo ss s Applicants,
By Advccate Sri M,A, 3iddiqui,
Versus
1. Union of India through Sescretary,
indian Council of Agricultural Rasearch,
ministry of Agriculture, Krishi Ohawan,

New Delhi.,

2+ Director, Indian Veterniary Research Institute,
l1zatnagar, District-Bareilly.

sadad-as ﬁEEpﬂndErl t5 &

By Advocats Sri J.,N. Tewari,

CORAM ¢ Hon'ble pMr, T.L. Verma,(MEMBER-J)

Hon'ble M, K, futhukemar, (MENBER=A)

R




BT 5

URDER (RESERVED)

By Hon‘ble Mr, K. Muthukumar, GEfiBER (AJ

s Cerisin D.As filed by other applicants in the

asme organisation namely I.V,R.I hova besn disposed of by
the order deted 15.12.1994 of this Tribunal in the leading
U.A Noe. 1336.0f 1593 Munna Lal and others yersus Union of
Indiz end others and other connected Originzal Applicutions,

By tiis order, these epplications were dismissed,

r The facts and the reliefs in the present U.AS

2
- &
ars in perimateri@ with those in the aboue U .,As which have

been dismissed by this Tribunal in the eforasaid order

datad 15.12,1394,

e In viecw of the sbove order of tihe Tribunsal
in those case, we dismiss the present applicetion also.

No order @3 Lo costs.

(Copy of this crder may be kept in each of Lhe GeAS.)

Ho s,
MEMBER (&) MEMBER (3

£ -
OATED: ALLAHABAD: L8 /-9%
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